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CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 

(1)    O.A No.484/2018 
With 

                           (2)  O.A. No.485/2018 
                           (3)  O.A. No.486/2018 
                           (4)  O.A. No.487/2018 

                                  (5)  O.A. No.488/2018 

                           (6)  O.A. No.489/2018 
                           (7)  O.A. No.491/2018 
                           (8)  O.A. No.492/2018 
   (9)   O.A. No.493/2018 
                           (10) O.A. No.494/2018 

   (11)  O.A. No.495/2018 
   (12)  O.A. No.496/2018 

    (13)  O.A. No.497/2018 
                                  (14)  O.A. No.498/2018 
                                  (15)  O.A. No.500/2018 
                                  (16) O.A. No.515/2018 
                                  (17) O.A. No.516/2018 

                           (18) O.A. No.517/2018 
        MA No.580/2018 
        MA No.581/2018 

          (19) O.A. No.519/2018 
          (20) O.A. No.520/2018 

 
The 23rd day of October, 2018 

 

Hon’ble Mr. V. Ajay Kumar, Member (J) 
Hon’ble Mr. A.K. Bishnoi, Member (A) 
 
 

 
 

(1) O.A. No.484/2018 

1. Ms. Manju Meena 
Aged about 29 years,  

D/o Sh. Shivram Meena 

R/o Metro View App, 

Sector–13, Pocket B, 

Flat No.191, 

Dwarka, Delhi - 78  

Mob. No. 95559777407 

Post: TGT (Natural Science) (Female) 

Post Code: 136/17 

Group–B. 
 

 

2. Mr. Arvind Kumar 
Aged about 26 years,  
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S/o Sh. Ramvir Sharma 

R/o D/426, Gali No. 10, 

Circular Road, Sonia Vihar,  

Delhi - 110090 

Mob. No. 8750656659 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

3. Ms. Promila 
Aged about 32 years,  

D/o Sh. Umed Singh 

R/o Flat – 178/GH 5 & 7, 

Paschim Vihar, 

Delhi - 110087 

Mob. No. 9650900817 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

4. Ms. Amita Swami 
Aged about 36 years,  

D/o Sh. Gopal Dass Swami 

R/o 4A, Raghubir Block,  

Behind Golden Valley School, 

Near Paprawat Road, Prem Nagar, 

Najajgarh, New Delhi-43 

Mob. No. 9990420543 

Post: TGT (Hindi) (Female) 

Post Code: 141/17 

Group–B. 

 

5. Ms. Anju Kumari 
Aged about 20 years,  

D/o Sh. Naresh Kumar 

R/o RZ-48A, Shiv Enclave,  

Najafgarh, New Delhi - 43 

Mob. No. 9999860221 

Post: TGT (Natural Science) (Female) 

Post Code: 136/17 Group–B. 
 

6. Ms. Yogita 
Aged about 25 years,  
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D/o Sh. Rajbir Singh 

R/o VPO Dhamar, Dist-Rohtak, 

Teh Rohtak,  

Haryana 

Mob. No.9812198576 

Post: TGT (Natural Science) (Female) 

Post Code: 136/17  

Group–B. 

 

7. Ms. Pinki 
Aged about 34 years,  

D/o Dharambir 

R/o 206, Village Madanpur, 

Dabas P.O. Rani Khera,  

Delhi-110081 

Mob. No. 9268300239 

Post: Special Educator Teacher 

Post Code: 87/17 

Group–B. 

 

8. Ms. Deepika Dabas 
Aged about 23 years,  

D/o Sh. Jaipal Singh 

R/o VPO, Madanpur Dabas,  

New Delhi-110081 

Mob. No. 9211805054 

Post: Special Educator Teacher 

Post Code: 87/17 

Group–B. 

 

9. Ms.Priyanka 
Aged about 27 years,  

D/o Sh. Satyawan 

R/o Bhadani (94),  

Bhadani, Jhajjar. 

Mob. No.9582031882 

Post: TGT Social Science 

Post Code:138/17 

Group–B. 

 

10. Ms. Samreen 
Aged about 21 years,  
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D/o Sh. Mohd. Sabik 

R/o 2232, Ahata Hajjan, 

BI Road, Gran Lal Kuan,  

Delhi-110006 

Mob. No.7838802250 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

11. Ms. Dipti Kapoor  
Aged about 35 years,  

D/o Late Ashok Kumar 

R/o H. No.98, 2nd Floor, 

Pocket–21, Sec 24,  

Rohini, New Delhi-110085 

Mob. No.9871073950 

Post: Special Educator Teacher 

Post Code: 87/17 

Group–B. 

 

12. Ms. Priya Jawla  
Aged about 29 years,  

D/o Sh. Gajender Singh 

R/o 15/115 Type II, Police Line, 

Pitampura, Delhi  

Mob. No.9136155225 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

13. Mrs. Shaifali Gupta 
Aged About 29 years  

D/o Mata Prasad Gupta, 

R/o Flat No. 09, Gali No. 17, 

Wazirabad Village,  

Delhi–1100084 

Mob. No.9015454153 

Post: TGT (Hindi) Female 

Post Code:141/17 Group–B. 

 

 

14. Mrs. Moni Kumari 
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Aged About 32 years  

D/o Ramakant Thakur, 

R/o Plot No. 16B, K.H. No. 75/22, 

Kushik Enclave, Burari,  

Delhi–1100084 

Mob. No.9693576343 

Post: TGT (Social Science) Female 

Post Code: 138/17 

Group–B. 

 

15. Komal 
Aged About 20 years  

D/o Jasvir Singh, 

 R/o VII Rampura (Kundal) 

Khukhoda,  

Sonipat–131402 

Mob. No.7988824216 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

16. Karan 
Aged about 21 years  

D/o Satyawan, 

 R/o VII Rampura (Kundal) 

Khukhoda,  

Sonipat–131402 

Mob. No.9050382308 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

17. Sagar Kumar Manjhi 
Aged about 21 years  

D/o Hari Kumar Manjhi, 

 R/o C-158, Avantika, Rohini, 

 Sec–1, Delhi - 85 

Mob. No.9818153375 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 
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18. Alpana Yadav 
Aged about 20 years  

D/o Mahesh Yadav, 

 R/o H No. 5, Kamruddin Nagar, 

 Nangloi, Delhi -41 

Mob. No. 9811740319 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

19. Jagdish Prasad  
Aged about 36 years  

D/o Duli Chand, 

 R/o 329, O–Block, Mangolpuri, 

 New Delhi-110008 

Mob. No. 9818153375 

Post: TGT ( Social Science & English) 

Post Code:137/17 & 131/17 

Group–B. 

 

20. Sadhna 
Aged about 21 years  

D/o Rajveer, 

 R/o 61, Maycha, Mapcha, 

 Gautam Buddha Nagar, 

 UP - 201310 

Mob. No. 9312268578 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

21. Jaideep 
Aged about 24 years  

D/o Jagpal Singh, 

 R/o 94, Bhadani, 

 Jhajjar, Haryana - 124104 

Mob. No. 9871067646 

Post: Assistant Primary Teacher 

Post Code: 89/17 Group–B. 
 

22. Sameer  
Aged about 20 years  

D/o Mohd. Saleem, 
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 R/o C- 355, Gali No.15, 

 Shri Ram Colony, 

  Rajiv Nagar, 

 Delhi - 1100094 

Mob. No. 7053607436 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

23. Reetu Rani  
Aged about 32 years  

D/o Satbir Singh, 

 R/o VPO Kheri Road,  

 Tehsil Narnound, Hissar, 

 Haryana-125021 

Mob. No. 9718831469 

Post: Special Educator Teacher 

Post Code: 87/17 Group–B. 
 

24. Himanshi Walia 
Aged about 24 years  

D/o Bittoo Walia, 

 R/o H. No. D206B, ST. No. 8, 

 Jagat Puri, Near Nathu Chowk, 

 Mandoli Road, Shahdara, 

 Delhi–110093 

Mob. No. 9990875505 

Post: TGT Social Science (Female) 

Post Code: 138/17 Group–B. 
 

25. Sanjay Kumar Sharma 
Aged about 27 years  

D/o Bittoo Walia, 

 R/o H. No. D-215,  

 St. No. 9, Jagat Puri, 

 Mandoli Road, Shahdara, 

 Delhi - 110093 

Mob. No. 9560214003 

Post: TGT Natural Science & Maths 

Post Code: 135/17 & 133/17 

Group–B.                                      ….Applicants  

(By Advocate: Shri Anuj Aggarwal) 
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Versus 

1. Govt. of NCT of Delhi  
Through the Chief Secretary 

Secretariat, I.P. Estate, 

New Delhi – 110002. 

2. Union of India  
Through its Secretary 

Ministry of Human Resource & Development,  

Shastri Bhawan, 

New Delhi-110001. 

3. Delhi Subordinate Services Selection Board (DSSSB) 
Through its Chairman  

Govt. of NCT of Delhi, 

FC-18, Institutional Area, 

Karkardooma, Delhi – 110092. 

4. The Director of Education, 
Directorate of Education,  

Govt. of NCT of Delhi 

Old Secretariat Building, 

Civil Lines, Delhi-110054. 

5. Central Board of Secondary Education (CBSE) 
Through its Chairman 

Shiksha Kendra, 2, Community Centre, 

Preet Vihar, Delhi-110092.                       …Respondents 

 

(By Advocate: Mrs. Harvinder Oberoi for respondent Nos.1, 3 & 4 

                      Mr. Kumar Onkareshwar for Respondent No.2) 

(2) OA No.485/2018 

1. Sh. Santosh Kumar 
Aged about 33 years,  

S/o Sh. Ram Yatan Paul 

R/o 78-A, Ground Floor, DDA Flats,  

Pocket-12, Jasola Vihar,  

New Delhi-110025 

Mob. No. 9911220316 

Post: Special Education Teacher 

Post Code: 87/17  

Group–B. 
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2. Ms. Sudesh Kumari 
Aged about 36 years,  

D/o Sh. Subey Singh 

R/o H. No.305,  

VPO, Deenda Pur,  

New Delhi-110043 

Mob. No.9910062330 

Post: PGT (History) (Female) 

Post Code: 113/17 

Group–B. 

3. Ms. Kavita Rani 
Aged about 33 years,  

D/o Sh. Mahender Singh 

R/o B-1210, Jahangir Puri,  

New Delhi-110033 

Mob. No. 9968877218 

Post: Assistant Primary Teacher 

Post Code:89/17 

Group–B. 

4. Ms. Monika 
Aged about 33 years,  

D/o Sh. Jagbir Singh 

R/o H. No. 696, Saini Mohalla,  

Nangloi, Delhi-110041 

Mob. No. 9968877218 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

5. Ms. Harsimran Kaur 
Aged about 30 years,  

D/o Sh. Jagmohan Singh 

R/o Flat No. 68, LIG Flats,  

Pocket-IX, Sector-21,  

Rohini, Delhi-110021 

Mob. No.9958110182 

Post: Assistant Primary Teacher  

Post Code: 89/17  

Group–B. 
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6. Ms. Minaxi Mathur 
Aged about 30 years,  

D/o Sh. Raghubir Singh 

R/o A-14, Sultan Pur Road,  

Near Sandeep Hardware Wali Gali,  

Karala, Delhi-110081 

Mob. No. 9911274676 

Post: Assistant Primary Teacher  

Post Code: 89/17  

Group–B. 

7. Sh. Pankaj Sharma 
Aged about 30 years,  

S/o Sh. Raghuwar Lal Sharma 

R/o 100, Amar Singh Colony,  

Nagaur, (Raj)-341001 

Mob. No.9461123102 

Post: Physical Education Teacher 

Post Code:90/17  

Group–B.  

  

8. Sh. Zulfikar Ali 

 Aged about 37 years, 

 S/o Liyaqat Ali, 

 R/o 244/6, Gali No.5, 

 Sangam Vihar, Wazirabad, 

 Delhi–110084. 

 Mob- 8802475037, 

 Post : Physical Education Teacher 

 Post Code : 90/17 & 94/17 

Group–B. 

 

9. Sh. Ramesh Kumar 

 Aged about 36 years, 

 S/o Raj Singh, 

 R/o 1544/31, Chhotu Ram Colony, 

 Gohana Road Sonepat, 

Haryana-131001 

 Mob-09050090025, 

 Post :PGT History  

 Post Code:42/17 

Group–B. 
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10. Sh. Parveen 

 Aged about 30 years, 

 S/o Krishan, 

 R/o 570, V.P.O.- Sohati 

 Dist.-Sonepat,  

 Haryana-131402 

 Mob- 8198958211, 

Post: Assistant Primary Teacher 

Post Code: 89/17 

Group–B. 

 

11. Sh. Shakti Raj 

 Aged about 36 years, 

 S/o Singh Ram, 

 R/o V.P.O.-Bajana Kalan, 

 The- Ganaur, Dist.-Sonipat,  

 Haryana-131101 

 Mob- 9253359883, 

Post: PGT Hindi 

Post Code: 110/17 

Group–B. 

  

12. Sh. Vineet Kumar 

 Aged about 30 years, 

 S/o Mahesh Kumar, 

 R/o B1/14, Dashrath Puri, 

 Street No. 8A  

 Delhi-110045 

 Mob- 9958474464, 

Post: Assistant Primary Teacher 

Post Code:89/17 

Group–B. 

 

13. Sh. Atul Kumar Yadav 

 Aged about 30 years, 

 S/o Dashrath Lal Yadav, 

 R/o Umarpur Neeva,  

P.S.–Dhoomanganj, 

Tehsil–Allahabad Sardar, 

Allahabad–211001 

 Mob- 7007754994, 
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 Post : Special Educator Teacher 

Post Code:87/17 

Group–B. 

 

14. Sh. Surender Singh 

 Aged about 35 years, 

 S/o Rajender Singh, 

 R/o B-203, Anand Vass, 

Shakurpur, New Delhi, 

Pin-110034 

 Mob- 9213724076, 

Post: Physical Education Teacher  

Post Code: 90/17 & 94/17 

Group–B.  

 

15. Sh. Vikas Dahiya 

 Aged about 30 years, 

 S/o Mehtab Singh, 

 R/o 123/5, Rajeev Colony,  

Murthal Road, Sonepat, 

Haryana-131001, 

 Mob- 9034916032, 

Post: TGT Physical Education Teacher  

Post Code: 90/17  

Group–B.  

 

16. Sh. Ashok Kumar 

 Aged about 33 years, 

 S/o Bhagwan, 

 R/o RZ-157, C- Block, 

Part–I, Roshan Vihar, 

Najafgarh, New Delhi   

 Mob-9818091174, 

Post: Assistant Primary Teacher  

Post Code: 89/17  

Group–B. 

    

17. Sh. Manju Tanwar 

 Aged about 33 years, 

 S/o Gulab Singh Tanwar, 

 R/o Z-537, Prem Nagar, 

Gali No.21, Near Durgachowk, 
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Nangloi, Delhi   

 Mob- 8860617182, 

Post: Assistant Primary Teacher  

Post Code: 89/17  

Group– B.                                                  …Applicants 
                                                   

(By Advocate: Shri Anuj Aggarwal) 

Versus 

1. Delhi Subordinate Services Selection Board (DSSSB) 
Through the Chairman  

FC-18, Institutional Area, 

Karkardooma, Delhi–110092. 

2. Govt. of NCT of Delhi  
Through the Chief Secretary 

Secretariat, I.P. Estate, 

New Delhi – 110002. 

3. The Director of Education, 
Directorate of Education, 

Govt. of NCT of Delhi 

Old Secretariat Building, 

Civil Lines, Delhi-110054.                   …Respondents  

 

(By Advocate: Mrs. Harvinder Oberoi) 

(3) OA No. 486/2018 

1. Priyanka, 
D/o Vijay Khatri, 
aged about 21 years, 
R/o H.NO. 164, Nai Basti, 
Mamurpur, Narela, Delhi-40 
Mob. 9718021349. 

 
2. Anuradha 

D/o Ashok Kumar 
Aged about 30 years, 
R/o H.No. 158, Gali No. 9, 
Singhu Boarder Road, 
Nerela, Delhi-40 
Mob. 7210033999. 

 
3. Sunita, 

D/o Bijender 
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Aged about 21 years, 
R/o H.No. 434, 
Main Stand Vali Gali, 
Bankner, Delhi-40 
Mob. 7503023193. 

 
4. Shubham, 

S/o Brahmanand 
aged about 24 years, 
VPO-Badla 
Distt-Hisar, Haryana-125042 
Mob. 7503348040. 

 
5. Rekha, 

D/o Jai Singh, 
Aged about 41 years, 
R/o 307 IInd Floor, 
Bhera Enclave, New Delhi-87 
Mob. 9650144435. 

 
6. Bharti, 

D/o Kanwarlal 
Aged about 22 years, 
R/o 24/607, Khatik, 
Mahoola, Bahadurgarh, 
New Delhi. Mob. 9992542249. 

 
7. Mahesh Kumar, 

S/o Lt. Hari Kishan 
Aged about 41 years, 
R/o C-130, Gali No. 12, 
Kanwarsingh Nagar, Nangloi 
New Delhi, Mob. 9650284985.   ... Applicants 

 
(By Advocate: Shri Ranjit Sharma) 

 

Versus 
 

1. Govt. of NCT of Delhi, 
Through the Principal Secretary  
Department of Education 
At the old secretariat, Delhi-54. 

 
2. Director of Education 

Govt. of NCT, Delhi, 
At the Old Secretariat, Delhi-110054. 

 
3. Delhi Subordinate Service Selection 
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Board (DSSSB) through its Secretary 
At: FC-18, Industrial Area, 
Karkardooma, Delhi-92.  ...  Respondents 

 

(By Advocate:Mrs. Harvinder Obeori and Shri Anuj Kumar Sharma) 
 

(4) O.A. No. 487/2018 
 
Vandana (aged 36 years) 

(Post-Teacher, Group-B) 

W/o Sh. Kuldeep Sharma 

R/o RZ-76, Second Floor, 

South Extn. Part-I, 

Happy Smile Play School 

Shukkar Bazar Road, 

Uttam Nagar, New Delhi-59.   ... Applicant 

 

(By Advocate: Shri Subodh Kumar Jha) 

 

Versus 

1. Govt. of NCT of Delhi, 

Through its Secretary 

Delhi Secretariat, 

Players Building, 

IP Estate, New Delhi. 

 

2. Delhi Subordinate Services Selection Board (DSSSB), 

Through its Chairperson, 

FC-18, Institutional Area, 

Karkardooma, Delhi-110092. 

 

3. Directorate of Education 

Through Govt. of NCT of Delhi, 

Old Secretariat, Delhi.  ...  Respondents 

 

(By Advocate: Mrs. Harvinder Oberoi) 

 

(5) O.A. No. 488/2018 

 

1. Jayant 

S/o Sh. Houshiar Singh 

R/o H.NO. 418, Dinesh Rent House, 
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Main Bus Stand, 

VPO Qutab Garh, Delhi. 

 

2. Shailender Srivastav 

S/o Sh. Ashok Kumar Srivastav 

R/o 9/2768, Chander Puri, Kailash Nagar, 

Delhi-110031 

Age about 31 years, 

Group ‘B’ 

(candidates to the post of Assistant  

Teacher (Primary)).                              .. Applicants 

 

(By Advocate: Shri Ajesh Luthra) 

Versus 

1. Govt. of NCT of Delhi, 

Through its Chief Secretary 

A-Wing, 5th Floor, Delhi Secretariat, 

IP Estate, New Delhi. 

 

2. Delhi Subordinate Services Selection Board (DSSSB), 

Through its Chairman 

FC-18, Karkardooma Institutional Isa, 

Delhi-110092. 

 

3. The Director, 

Directorate of Education 

Govt. of NCT of Delhi, 

Old Secretariat, Delhi-110054. 

 

4. Lieutenant Governor of Delhi, 

Raj Niwas, Rajpur Road, Delhi.  ...  Respondents 

 

(By Advocate:Mrs. Harvinder Oberoi and Shri Anuj Kumar Sharma) 

 

(6) O.A. No.489/2018 

 

1. Ritu (25 years) 

(Post-Teacher, Group-B) 

W/o Sh. Amit 

D/o Sh. Dilbag Singh, 

R/o G-15, All India Radio Colony, 

Khampur, Delhi-110036. 
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2. Preeti (aged 23 years) 

(Post-Teacher, Group-B), 

W/o Sh. Parveen Kumar, 

R/o C-19, MCD Colony, 

Nani Wala Bagh, Azadpur, 

Delhi-110033. 

 

3. Suman (25 years), 

(Post-Teacher, Group-B) 

D/o Sh. Jai Bhagwan, 

R/o H.NO. 279, Sannoth, 

Shahpur Garhi, Delhi-110040. 

 

4. Rahul Chahal (26 years), 

(Post-Teacher, Group-B) 

S/o Sh. Balraj Singh, 

R/o H. No. 173, 

Near Chopal Wali Gali, 

Village-Sannoth, Narela, 

Delhi-110040. 

 

5. Anshul Mathur (21 years), 

(Post-Teacher, Group-B) 

S/o Sh. Surender Mathur 

R/o H.No. 20, Main Kanjhawala Road, 

Malik Nursingh Home, Karala, 

Delhi-110081.     ...  Applicants 

 

(By Advocate: Shri Rajesh Pratap Singh Raghuvanshi) 

Versus 

 

1. Govt. of NCT of Delhi, 

Through its Secretary 

Delhi Secretariat 

Players Building 

IP Estate, New Delhi. 

 

2. Delhi Subordinate Services Selection Board, 

Through its Chairperson 

FC-18, Institutional Area, 

Karkardooma, Delhi-110092. 
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3. Directorate of Education, 

Through Govt. of NCT of Delhi, 

Old Secretariat, Delhi. 

 

4. Union of Delhi 

Through Secretary 

Ministry of HRD, 

Govt. of India, 

Shastri Bhawan, 

New Delhi-110001. 

 

5. Central Board of Secondary Education 

Through its Secretary 

Siksha Kendra, 2, Community Centre, 

Preet Vihar, Delhi-110092.  ... Respondents 

 

(By Advocate:Mrs. Harvinder Oberoi and Shri Amit Anand)  

 

(7) O.A. No. 491/2018 

1. Ravi Shanker Vishwakarma  

(Aged about 41 years), 

S/o Sh. Sudhi Ram, 

R/o Flat No. 494, Pocket-C, 

DD Flats, Lok Nayak Puram, 

Bakkarwala, New Delhi-110041. 

 

2. Kiran Chhikara (Aged about 34 years), 

S/o Jagbir singh Chhikara, 

R/o VPO Jaunti, Delhi-110081.  ... Applicants 

 

(By Advocate: Shri T.N. Tripathi) 

 

Versus 

1. Govt. of NCT of Delhi, 

Through its Chief Secretary 

A-Wing, 5th Floor, Delhi Secretariat, 

IP Estate, New Delhi. 

 

2. Union of India 



   19              OA No.484/2018 and connected cases  
 

Through its Secretary 

Ministry of Human Resource Development, 

Shastri Bhawan, New Delhi. 

 

3. Delhi Subordinate Services Selection Board (DSSSB), 

Through its Chairman 

FC-18, Karkardooma Institutional Area, 

Delhi-110092. 

 

4. The Director of Education, 

Directorate of Education 

Govt. of NCT of Delhi, 

Old Secretariat Building, Civil Lines, 

  Delhi-110054.    ...  Respondents 

(By Advocate:Mrs. Harvinder Oberoi and Shri Amit Anand)  

(8) O.A. No. 492/2018 

1. Sh. Sushila 
 Aged about 30 years, 
 W/o Sh. Sandeep Kumar 
 R/o 39, Garh Sahijhanpur, 
 P.O. Shahpur Turk, Sonepat, 
 Haryana-131001 
 Mob No. 9050000246 
 Post: Physical Education Teacher 
 Post Code: 90/17 
 Group-B. 
 
2. Ms. Monica Mor 
 Aged about 30 years, 
 D/o Sh. Raj Singh Mor, 
 R/o H. No. 22A/25, 
 Braham Nagar, Rohtak Road, 
 Haryana-131001 
 Mob No. 9050560353 
 Post: Assistant Primary Teacher 
 Post Code: 89/17 
 Group-B. 
 
3. Sh. Sunil Dalal 
 Aged about 33 years, 
 D/o Sh. Ranjeet Singh Dalal 
 R/o 273, Arya Mohalla, 
 Nangloi, New Delhi-110041 
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 Mob No. 9812310293 
 Post: Physical Education Teacher 
 Post Code: 90/17 
 Group-B. 
 
4. Mr. Sandeep Kumar 
 Aged about 30 years, 
 D/o Sh. Jai Narain 
 R/o V.P.O. Jasaur-Kheri, 
 Teh- Bahadurgarh, 
 Jhajjar, Haryana-124535 
 Nangloi, Delhi-110041 

Mob No. 9812310293 
 Post: Physical Education Teacher 
 Post Code: 90/17 
 Group-B. 
 
5. Ms. Kavita 
 Aged about 30 years, 
 D/o Krishan Dutt Sharma 
 R/o Village Qutab Garh Extension, 
 Gali No.1, H. No. 7, 
 Near Animal Hospital, 
 Delhi-110039 
 Mob No. 9654237745 
 Post: Assistant Nursery Teacher 
 Post Code: 88/17 
 Group-B. 
 
6. Mr. Vikas Kumar 
 Aged about 30 years, 
 S/o Sh. Balbir Ramala, 
 Tehsil-Baraut, District, 
 Baghpat, UP-250623 
 Mob No. 7906902519 
 Post: Special Education Teacher 
 Post Code: 87/17 
 Group-B. 
 
7. Mrs. Jaya Chaudhary 
 Aged about Jehar Singh (sic.) 
 R/o 71A Kavita Colony, 
 Nangloi, New Delhi-110041 
 Mob No. 7834866529 
 Post: Physical Education Teacher 
 Post Code: 90/17 & 95/17 
 Group-B. 
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8. Archana Kumari 
 Aged about 30 years, 
 D/o Prem Sagar Singh 
 R/o Plot No. 22, Khasra No. 75/23, 
 Gali No. 25, A Block Kaushik Enclave, 
 Burari, Delhi-110084 
 Mob No. 7827603640 
 Post: PGT Computer Science 
 Post Code: 151/17 
 Group-B. 
 
9. Kavita 
 Aged about 30 years, 
 W/o Amit Sharma 
 R/o F 243, Prashant Vihar, 
 Rohini, Sector 14, 
 Delhi-110085 
 Mob No. 9891707558 
 Post: Assistant Primary Teacher 
 Post Code: 89/17. 
 
10. Renu 
 Aged about 33 years, 
 D/o Sh. Ramesh Kumar 
 R/o R-556/7, Pana Udyan, 
 Narela, Delhi-110049 
 Mob No. 9818204452 
 Post: Assistant Primary Teacher 
 Post Code: 89/17.                                ..          Applicants 
 
(By Advocate:Shri Anuj Aggarwal) 
 
 

Versus 
 
1. Delhi Subordinate Services Selection Board (DSSSB) 
 Through the Chairman 
 FC-18, Institutional Area, 
 Karkardooma, Delhi-110092 
 
2. Govt. of NCT of Delhi 
 Through the Chief Secretary 
 Secretariat, I.P. Estate, 
 New Delhi-110002 
 
3. The Director of Education, 
 Directorate of Education, 
 Govt. of NCT of Delhi 
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 Old Secretariat Building, 
 Civil Lines, Delhi-110054.                    …Respondents 
 
(By Advocate:Mrs.Harvinder Oberoi and Sh. Anuj Kumar Sharma)                          
 
 
(9)_ O.A. No.493/2018 
 
1. Sh. Naresh Kumar  

Aged about 32 years,  
S/o Sh. Amar Chand 
R/o E150/6, Hari Nagar Extn.  
Jaitpur Road, Badarpur,  
New Delhi-110044 
Mob. No. 8800527172 
Post: Special Education Teacher 
Post Code: 87/17  
Group–B. 

 
2. Sh. Surender  

Aged about 31 years,  
S/o Sh. Gayan Parkash 
R/o Village- Kiloroad,  
Post Office-Sandal Kalan,  
Distt. Sonepat,  
Haryana-131001 
Mob. No. 09991100940 
Post: Special Education Teacher 
Post Code: 87/17  
Group–B. 
 

3. Shri Vinod Kumar  
 Aged about 33 years 
 S/o Shri Om Prakash Sihag 
 R/o Ward No.6, Golu Wala,  
 Sihangan, Dist. Hanumangarh,  
 Rajasthan-335802 
 Mob. No.09680010863 

Post: Special Education Teacher 
Post Code: 87/17  
Group – B. 
 

4. Shri Shanker Lal Gujar 
 Aged about 32 years,  
 S/o Shri Barda Gujar 
 R/o Kajodia, Jajpriya, Bhilwara, 
 Shahpura Raj, Rajasthan 
 Pin-311404 
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 Mob No.9413683939 
Post: Special Education Teacher 
Post Code: 87/17  
Group–B. 

       
5. Shri Natthu Lal Yogee 
 Aged about 36  
 S/o Shri Ramakaran Yogee, 
 R/o Bichhidona via-Malarna, 

R.S. Dist. Swai Madhopur 
 Rajasthan-3232033 
 Mob. No.9950331232 

Post: Special Education Teacher 
Post Code: 87/17  
Group–B.                                           …Applicants 

  
(By Advocate: Shri Anuj Aggarwal) 
 
                   Versus 
 
1. Delhi Subordinate Services Selection Board (DSSSB) 

Through the Chairman  
FC-18, Institutional Area, 
Karkardooma, Delhi – 110092. 

 
2. Govt. of NCT of Delhi  

Through the Chief Secretary 
Secretariat, I.P. Estate, 
New Delhi – 110002. 
 

3. The Director of Education, 

Directorate of Education 

Govt. of NCT of Delhi, 

Old Secretariat Building, Civil Lines, 

  Delhi-110054.    ...  Respondents 

(By Advocate:Mrs. Harvinder Oberoi and Shri Amit Anand)  

(10) OA No.494/2018 
 
1. Teena (aged 30 years) 
 (Post-Teacher, Group-B), 
 W/o Sh. Amit Kumar Sharma, 
 R/o H.No. 1718, Pana Mamoorpur,  
 Narela, Delhi – 110 040. 
 
2. Suman Kaushik (aged 32 years), 
 (Post-Teacher, Group-B), 
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 D/o Shri Niwas, 
 R/o H.No.82, Bank Vali Gali, 
 Pehlad Pur, Delhi – 110 042. 
 
3. Vandana (aged 36 years) 
 (Post-Teacher, Group-B), 
 W/o Sh. Kuldeep Sharma, 
 R/o RZ-76, Second Floor, 
 South Extn. Part-I, 
 Happy Smile Play School, 
 Shukkar Bazar Road, 
 Uttam Nagar, New Delhi – 59. 
 
4. Nidhi Sharma (age 32 years) 

(Post-Teacher, Group-B), 
 D/o Shri Anil Sharma  
 W/o Sh. Nitin Kaushik, 
 WZ-829, Palam Village, Badiyal, 
 Bata Chowk, Delhi – 110 045. 
 
5. Taljeet Kaur (age 35 years) 
 (Post-Teacher, Group-B), 
 D/o Sh. Harbans Singh, 
 R/o NW-4, Vishnu Garden, 
 Tilak Nagar, Delhi – 110 018. 
 
6. Neelam (age 33 years), 

(Post-Teacher, Group-B), 
W/o Shri Narender, 
R/o H.No.29/75, Near Jaat Chopal, 
Daulat Pur, Shahbad,  
Samaipur, Delhi – 110 042. 

 
7. Sushma (age 32 years) 
 (Post-Teacher, Group-B), 
 W/o Shri Manish, 
 R/o H.No.13, Bank Wali Gali, 
 Prahlad Pur Bangar Village, 
 Delhi – 110 042.     …Applicants 

 
(By Advocate: Shri Rajesh Pratap Singh Raghuvanshi) 

 
Versus 

 
1. Govt. of NCT of Delhi through 
 Secretary, 
 Delhi Secretariat,  
 Players Building, IP Estate, 
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 New Delhi. 
 
2. Delhi Subordinate Services Selection Board,  
 Through its Chairperson, 
 FC-18, Institutional Area, 
 Karkardooma, Delhi – 110 092. 
 
3. Directorate of Education, 
 Through Govt. of NCT of Delhi, 
 Old Secretariat, Delhi.     …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi and Shri Jagdish N) 
 
 
 
(11) O.A. No. 495/2018 
 
1. Ritu (Aged about 32 years) 
 W/o Sh. Vishal, 
 R/o H.No.45, Pocket-12, 
 Sector 24, Rohini, Delhi-85 
 Post Code: 151/17-PGT  

(Computer Science). 
 
2. Vishal (Aged about 34 years) 
 S/o Sh. Dharamvir, 
 R/o H.No.45, Pocket-12, 
 Sector 24, Rohini, Delhi 
 Post Code: 150/17-PGT  

(Computer Science).       …Applicants 
 

(By Advocate: Shri Ranjan Tyagi) 
 

Versus 
 
1. Govt. of NCT of Delhi through 
 Chief Secretary, 
 A-Wing, 5th Floor, Delhi Secretariat,  
 IP Estate, New Delhi. 
 
2. Delhi Subordinate Services Selection Board (DSSSB),  
 Through its Chairman, 
 FC-18, Karkardooma Institutional Area, 
 Delhi – 110 092. 
 

3. The Director of Education, 
Directorate of Education, 

 Govt. of NCT of Delhi, 
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 Old Secretariat Building, Civil Lines, 
Delhi-110 054. 

 
4. Lieutenant Governor of Delhi, 
 Raj Niwas, Rajpur Road, 
 Delhi.      …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi and Shri Amit Anand) 
 
(12). O.A. No. 496/2018 

  

1. Ms. Priyanka Gupta 
Aged about 31 years,  

D/o Ramesh Kumar Gupta 

R/o E-4/8, Sector-16, 

Rohini, Delhi 

Mob. No.8585911237 

Post: Assistant Primary Teacher (PRT) 

Post Code:89/17 

Group-B.  
 

2. Ms. Pinki 

 Aged about 34 years, 

 D/o Shri Dharambir 

 R/o H.No.205, 

 Village Madanpur Dabas 

 P.O. Rani Khera,  

 New Delhi-110081 

 Mob No.9268300239 

Post: Assistant Primary Teacher (PRT) 

Post Code:89/17 

Group-B. 

3. Ms. Kanchan Sharma 

 Aged about 31 years, 

 D/o Shri Kiran Pal Sharma 

 R/o 1067/E, Ganga Niwas, 

 Lohiya Gali No.5, 

 Babarpur, Shahdara 

 Dehli-110032. 

 

4. Laxmi Devi 
Aged about 31 years,  
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D/o Sunil Kumar Gupta 

R/o Blk-K, H.No.1616, Jahangir Puri,  

Delhi-110033 

Mob. No. 9560115743 

Post: Assistant Primary Teacher (PRT)  

Post Code: 89/17 

Group–B.                                              ..Applicants 

(By Advocate: Shri Anuj Aggarwal) 
 

Versus 

1. Govt. of NCT of Delhi 
Through its Chief Secretary, 

 Delhi Secretariat, 

 I.P. Estate, New Delhi-110002. 

2. Delhi Subordinate Services Selection Board (DSSSB), 
Through its Chairman 

Govt. of NCT of Delhi, 

FC-18, Institutional Area, 

Karkardooma, Delhi-110092. 

3. The Director of Education, 
Directorate of Education, 

 Govt. of NCT of Delhi, 
 Old Secretariat Building, Civil Lines, 

Delhi-110 054.                                    …Respondents 
 
(By Advocate: Mrs.Harvinder Oberoi)  
 
(13) O.A. No.497/2018 
 
1. Aruna Verma  
 W/o Sh. Ramneek Verma, 
 R/o H.No. 1415-A, Modern Colony, 
 Haryana-135001 

Aged about 34 years. 
 
2. Bhawna Dubey  
 D/o G.C. Dubey, 
 R/o A1/260A, Keshav Puram, 
 Delhi – 35 

(Aged about 37 years) 
 (Group-B) 

(Candidates to the post of  
PGT (Computer Science) &  
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PGT (Sociology) respectively).   ….Applicants 
 

(By Advocate: Shri Ajesh Luthra) 
 

Versus 
 
1. Govt. of NCT of Delhi through 
 Chief Secretary, 
 A-Wing, 5th Floor, Delhi Secretariat,  
 IP Estate, New Delhi. 
 
2. Delhi Subordinate Services Selection Board (DSSSB),  
 Through its Chairman, 
 FC-18, Karkardooma Institutional Area, 
 Delhi – 110 092. 
 

3. The Director, 
Directorate of Education, 

 Govt. of NCT of Delhi, 
 Old Secretariat, 

Delhi-110 054. 
 

4. Lieutenant Governor of Delhi, 
 Raj Niwas, Rajpur Road, 
 Delhi.      …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi and Mr. Jagdish N) 
 
 
(14) O.A. No.498/2018 
 
1. Manju Bala (Aged about 37 years) 
 D/o Sh. Ram Narayan Yadav, 
 R/o Vill.& PO Pandwala Kalam, 
 Najafgarh, New Delhi. 
 
2. Akansha (Aged about 33 years) 
 D/o Sh. Rajender Pal, 
 R/o H.No.491, Vill. Bankner, 
 Narela, Delhi – 40.     …Applicants 
 
(By Advocate: Shri U. Srivastava) 

 
Versus 

 
1. Govt. of NCT of Delhi through 
 Its Chief Secretary, 
 A-Wing, 5th Floor, Delhi Secretariat,  
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 IP Estate, New Delhi. 
 
2. Delhi Subordinate Services Selection Board (DSSSB),  
 Through its Chairman, 
 FC-18, Karkardooma Institutional Area, 
 Delhi–110 092. 
 

3. The Chairman, 
 Central Board of Secondary Education, 
 ‘Shiksha Kendra’ 2, Community Centre, 
 Preet Vihar, New Delhi – 110 092. 
 
4. The Director of Education, 

Directorate of Education, 
 Delhi Admn., Old Secretariat, 

Near Vidhan Sabha, Civil Lines, 
New Delhi.     …Respondents 

 
(By Advocate:Mrs. Harvinder Oberoi and Shri H.A. Khan and  
                     Ms. Purnima Maheshwari)  
 
 
(15) O.A. No.500/2018 
 
1. Mrs. Ravita Rathee (Age 38 years) 
 (Teacher Primary) Group ‘B’, 
 W/o H.C. Bhartiya, 
 H.No.52, Mangeshpur, 
 Delhi – 110 039. 
 
2. Ms. Kusum (Aged 37 years) 
 (Teacher Primary) Group ‘B’, 
 D/o Sh. G.S. Rana, 
 H.No.33, D-15, Dwarkadish Apartment, 
 Rohini, Sector-110007, 
 Delhi – 110 085.     …Applicants 
 
(By Advocate: Shri Randhir Kumar) 

 
Versus 

 
1. Directorate of Education, 
 Through its Secretary, 

Govt. of NCT of Delhi, 
 Old Secretariat, I.P. Estate, 

Delhi-110 054. 
 

2. Delhi Subordinate Services Selection Board,  
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 Through its Chairman, 
 F-18, Institutional Area, Karkardooma, 
 Delhi – 110 092.              …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi and Shri Jagdish N)  
 
 
(16) O.A. No.515/2018 
 
1. Salochana Devi, Age 38 years, 
 D/o Sh. Hoshiar Singh, 
 R/o Near Mata Mandir, Village-Paprawat, 
 PO-Najafgarh,  New Delhi – 110 043. 
 
2. Seema Rani, Age 34 years, 
 W/o Sh. Vijay Pal, 
 R/o H.No. 983, Sector-2, 
 Bahadurgarh, Haryana. 
 
3. Suman Rani, Age 32 years, 
 W/o Sh. Deepak Dalal, 
 R/o VPO Asauda, Pana-Todran, 
 Tehsil-Bahadurgarh,  
 Distt-Jhajjar, Haryana. 
 
4. Kavita, Age 30 years,  
 W/o Sh. Kuldeep, 
 R/o H.No.100, Mundhela Kalan, 
 New Delhi–110073. 
 
5. Seema, Age 35 years, 
 w/o Sh. Chander Shekhar, 
 R/o RZH-64, Gali No.10, Raj Nagar, 
 Part-II, Palam Colony, 
 New Delhi – 110 077.    …Applicants 
 
(By Advocate: Shri Yash Pal Rangi) 
 

Versus 
 

Govt. of NCT of Delhi & Ors. through 
 
1. Chief Secretary, 

Govt. of NCT of Delhi, 
New Secretariat, IP Estate, 
New Delhi. 

 
2. Delhi Subordinate Services Selection Board,  
 Through its Chairman, 
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 FC-18, Institutional Area, Karkardooma 
 Delhi. 
 

3. The Director, 
 Directorate of Education, 
 Govt. of NCT of Delhi, 
 Old Secretariat, Delhi.    
 
 

4. Lieutenant Governor of Delhi, 
 Raj Niwas, Rajpur Road, 
 Delhi.      …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi, Shri Jagdish N. and Mr. Anuj 
                       Kumar Sharma) 

 
 

(17) O.A. No. 516/2018 
 
1. Manju Bala (Aged about 37 years) 
 D/o Sh. Ram Narayan  Yadav 

R/o Vill & P.O. Pandwala Kalan  
Najafgarh, New Delhi.  

 
2. Kumari Meera Sinha (Aged about 39 years) 
 D/o Sh. Mahabir Prasad 
 R/o J-60, Sector 22 Noida, UP-201301. 
 
3. Alka Singh (Aged about 36 years) 
 D/o Sh. Attar Singh 
 R/o 19/1, A-1 Block, Amrit Vihar,  

Burari, Delhi-84. 
 
4. Ritu Rani (Aged about 32 years) 
 D/o Sh. Rajinder  Singh 
 R/o C-2/14, Bhagwati Garden Extn. 
 Near Dwarka Metro Station, Delhi.       ....   Applicants 
 
 

(By Advocate: Shri U. Srivastava) 
 

Versus 
1. Govt.of NCT of Delhi 
 Through its Chief Secretary 
 A-Wing, 5th Floor, Delhi Secretariat  
 I.P., Estate, New Delhi.  
 
2. Delhi Subordinate Services Selection Board (DSSSB) 
 Through its Chairman, GNCTD 
 FC-18, Karkardooma Institutional Area, Delhi-92 
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3. The Chairman 
 Central Board of Secondary Education 
 Shiksha Kendra, 2, Community Centre, 
 Preet Vihar, New Dehi- 110092. 
 
4. The Director of Education 
 Directorate of Education 
 Delhi Admn., Old Secretariat 
 Near Vidharn Sabha, Civil Lines, New Delhi.     …Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi with Shri H.A. Khan) 
 
(18) O.A. No. 517/2018 
 
1. Dilli Athithi Shikshak Sanggh, 
 Through its Coordinator and authorised  

Representative  
 Prabhanjan Kumar Jha 
 Aged about 29 years 
 S/o Bindhya Nath Jha, 
 R/o 4498A, Gali No.B-110/10, Sant Nagar, 

Burari, Delhi-110084.    
 
2. Bhanu Priya 
 Aged about 30 Years,  

D/o Choub Singh 
 JE-31, R/o Galli No. 18, Jagatpur Extn., 
 Near Navjyoti School, 
 New Delhi -110084. 
 (Working  as a Guest  Teacher, 
 Appointed by the Director of Education, 
 Govt. of NCT of Delhi).                                 …Applicants 
 
(By Advocate:Shri Trideep Pais) 

 
Versus 

 
1. The Govt.of NCT of Delhi. 
 Through the Directorate of Education 
 (Director of Education) 
 Old Secretariat Building, Civil Lines, 
 Delhi-110054. 
 
2. The Chairman, Delhi Subordinate Services  

Selection Board 
 Through its Chairman 
 UTCS Building, Behind Karkardooma  

Court Complex, 
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 Vishwas Nagar, Shahadara 
 Delhi-110032. 
 
3. Department of Education 
 Through its Secretary 
 Government of National Capital Territory of Delhi. 
 Delhi Secretariat, I.P. Estate, 
 New Delhi-110002.                                   ..Respondents 
 
(By Advocate:Mrs. Harvinder Oberoi)  
 
 
(19) O.A. No. 519/2018 
 
Renu Kumari (Aged 32 Years) 
(Post –Teacher, Group-B) 
W/o Sh. Pawan Kumar 
R/o H. No. 493/31, Nai Court Road, 
Near  Indu Vidyalaya,Ashok Vihar, Sonepat, 
Haryana 131001.                                              …Applicant 

 
(By Advocate: Shri Subodh Kumar Jha)  
 

Versus 
 
1. Govt. of NCT  of Delhi. 

Through its Secretary, 
Delhi Secretariat 
Players  Building  
IP Estate, New Delhi.  

 
2. Delhi Subordinate Services Selection Board, 

Through its Chairperson 
FC-18, Institutional Area, 
Karkardooma, Delhi-110092. 

 
3. Directorate of Education 

Through Govt.of NCT of Delhi 
Old Secretariat, Delhi.                                 …Respondents 

 
(By Advocate:Shri Mrs. Harvinder Oberoi and Shri H.A. Khan)  
 
(20) O.A. No. 520/2018 
 
1. Mamta Wife of Shri Vinod Kumar Vashist 
 Aged about 31 years resident of Village, 
 & Post Ram Nagar, Tehsil Ganaur 
 District Sonepat ( Haryana). 
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2. Sonu Kumari Wife of Shri Raj Pal 
 Aged about 31 years resident of Village, 
 & Post Ram  Nagar, Tehsil Ganaur 
 District Sonepat ( Haryana). 
 
3. Renu Wife of Shri Gaurav Sharma 
 Aged about 31 years 
 Resident of House No. 837, Gali No. 3 
 Ward no. 24, near Shiva School 
 Dev Nagar, Sonepat ( Haryana). 
 
4. Meenakshi wife of Shri Vikaram Sharma 

Aged about 31 years 
Resident of 270 /4, Gali -4, Satish Electronic 
Haidarpur Village, Ambedkar Nagar,  
Delhi.                                                      ..Applicants 

 

(By Advocate: Shri G.P. Srivastava) 
 

Versus 
 

1. Govt. of NCT of Delhi 
 Through its Chief Secretary,  
 A-Wing, 5th Floor, Delhi Secretariat 
 I.P. Estate, New Delhi.  
 

2. Union of India,  
 Through its Secretary, 
 Ministry of Human Resource Development, 
 Shashtri Bhawan, New Delhi.  
 

3. Delhi Subordinate Services Selection 
 Board (DSSSB) through its Chairman, 
 FC-18, Institutional Area, Karkardooma 
 Delhi-110092. 
 

4. The Director of Education, 
 Directorate of Education, 
 Govt.of NCT of Delhi, 
 Old Secretariat Building, Civil Lines, 
 Delhi-110054. 
 

5. Central Board of Secondary Education 
Through its Chairperson, 
‘Shiksha Kendra’, 2, Community Centre, 
Preet Vihar, New Delhi-110092.                ….Respondents 

 
(By Advocate:Mrs. Harvinder Oberoi, Mr. Anuj Kumar Sharma, Mr.  
                    Statish Kumar and Shri Jagdish N.) 
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 ORDER    
 

By Mr. V. Ajay Kumar,  Member (J)  
  

Since all these OAs are identical in nature, they are disposed 

of by this common order. 

2. These OAs are filed challenging the advertisements  issued by 

the respondents proposing to select candidates for the posts of TGT 

(Natural Science) (Female), Assistant Teacher(Primary), TGT (Hindi) 

(Female), Special Educator Teacher, TGT (Social Science) (Female), 

TGT (Social Science & English), TGT (Natural Science & Maths), 

PGT (History) (Female), Physical Education Teacher, PGT (Hindi), 

TGT (Physical Education Teacher), PGT (Biology) (Male), Assistant 

Nursery Teacher, PGT (Computer Science), PGT (Sociology) and 

Guest Teachers,  in so far as it stipulated conditions that disentitle 

the applicants from appearing in the proposed examination for 

selection. On various dates, interim orders were passed by this 

Tribunal directing the respondents to permit the applicants to take 

part in the examination but it was directed that such appearance 

shall not be treated as adjudication or determination of any rights.  

 
3. We heard Shri Ashok Aggarwal, Shri Anuj Aggarwal, Shri 

Ranjit Sharma, Shri Subodh Kumar Jha, Shri Ajesh Luthra, Shri 

Rajesh Pratap Singh Raghuvanshi, Shri T.N.Tripathi, Shri Ranjan 

Tyagi, Shri U. Srivastava,  Shri Randhir Kumar, Shri Yashpal 

Rangi, Shri Trideep Pais and Shri G.P. Srivastava, learned counsel 
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for the applicants in respective OAs and Mrs. Harvinder Oberoi, 

Additional Standing Counsel and Shri Amit Anand, Shri Kumar 

Onkareshwar, Shri Anuj Kumar Sharma, Ms. Purnima Maheshwari, 

Shri Ashok Kumar, Shri H.A. Khan, Shri S.N. Verma, Shri Satish 

Kumar and Shri Jagdish N, learned counsel for respondents at 

length.  

4. The applicants felt aggrieved by certain conditions 

incorporated in the advertisement. While, according to them, the 

conditions cannot be sustained in law, the respondents plead that 

they have been incorporated on the basis of the relevant provisions 

of law as well as the adjudication, that has taken place earlier. 

5. The occasion for us to go deep into the issue at this stage 

would arise if only the results are declared and applicants or some 

of them come up to the level/zone of selection. It is only with 

reference to those candidates, who otherwise stand a chance of 

being selected, that the further particulars or the legality of their 

claim, can be decided. Pendency of the OA is prone to be an 

impediment for the entire selection process.  

 

6. We, therefore, dispose of these OAs directing that: 

(a) the respondents shall proceed to declare results of the 

examination which was held in pursuance of the impugned 

notification/advertisement. 
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(b) the interim order passed in these OAs, shall not be construed 

as conferring eligibility upon them, but the same shall be decided 

by the respondents separately.  

(c) in case the applicants or any of them are found to be in the 

zone of selection, the respondents shall inform such of them 

through a notice as to how they are not eligible to participate in the 

selection process, duly indicating the reasons. 

(d) the applicants shall be entitled to submit their 

explanation/representation putting forward their grievance, within 

15 days from the date of receipt of such communication. 

(d) further steps shall be taken by the respondents as regards the 

applicants only after passing a reasoned order, on the basis of the 

notice and reply, if any.  

(e) the verification as indicated shall be undertaken along with 

the results in the examination. 

 

It shall be open to the applicants to approach the Tribunal, by filing 

fresh OAs, if their grievance subsists. All the pending MAs also 

stand disposed of. There shall be no order as to costs.  

  

(A.K. BISHNOI)                                      (V. AJAY KUMAR)                                                                                                               
MEMBER (A)                                               MEMBER (J) 

    
 

RKS 
  


